Y. . R.K, Kirti, Head cL&nk Works Ancaqnts
;Ef.ﬂm Is ﬁffit:-e; Alldhatod,

2. B,K. Mishra, Head Clark '&m:ks ﬁccauntsﬂwﬂ;ﬁé
D.RM, S Etffice. ﬁll&hﬁbaé; . % " E

3, Renjit Teweri, Heed Clerk, Works Accounts Brur r“s
D.R.M.'s Office; &llahabad

A% R H Anseri, Heod Clerk, nurks AccoUu™s Bzam:h
D.R.M.'s Office, allahakad, ot

5, S .,K. Khera, Head Clerk, Works accounts Breach,
D.R.M,'s Office, allahatad,

| 67 Nee Ism Ki..tyal Head Glerk, dorks Acczunts Brench,
. © BRMU's Ofldice, Allahated, :

b
" I. Sfae 9y o SDﬂkur, Heuod Clerk: dUI.'-kS' -Branshr. L,ﬁ.M.fg
‘: Office, Allahat.c,
8, Parss Neih Gautam, Heed Cler, works Branch,
D.,R.M.'s OfFfice, allahabea,
9. P.K. ~gdrwsl, Head Clerk, IGH/II/AID's Office,
h]ldhubud
] 10, 5 ,K, Srivasteve, Head Glerk, Works Branch,
s "‘\l D R.M.'s CfffiC't. l lahabad, . ‘
h L. 5.0, Khelid, Heed Clerk, Works Brench, D.R...'s

‘, Office, allahsbad,

12, MK, Mukerjee, Heacd Clerk, #Works Bréapch, D.R.k.'s
Office, allehabad,

13, S.M. Dubey, Head Clerk, rWI's Office, Shikohabad,

L Applicﬂms‘

C/~ Sri Rakesh Verma i

\/ersus

l, Union of India through Ceneral Manager,
Northern Rellwsy, barpds House, New Delhi.

2, The Divisional Rdilwu}r Manager, Sarthern X
Railway, Aitlahdbec, } . |
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Administrotive Tritunals act, the g plicﬁn'& seek -=’ari;;"f» on

end seniority with effect from 1.10.80.

2y The dpplicats, wha are graducts, were appointed
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te the respandents to treat thé‘m to 'ave been ﬁﬁxﬁm
.
sgainst the grediste quota and allow proforma pre 'Ea':iojﬁl

_

ss Clerks grude L. 260-400(n3). Thereafter they were
promotec Lo grdde ps, 330-560 cfter pessing departmental
€xsmination. The Railway Board by its letier deted
_l.,lo.--BQ’y'ii'th ¢ Vicw to enlarging the prospect of sromation
of clerical grede, issuyed instructions for restructuring
the cadre and upgradetion thereof. On the implementestion a

af the above restructuring scheme all gradustes working

in grace fs, 260-400 on 30.9,80 hbecame eligible to apply “"
for consideration to the post of Senior Cleck whenever I'_
Railway Service Commiscion uncértook to conduct the k
examination, The examination wes  however not conducted |
snc instrad departnentsl exemindtiosn wds held in 1935, l'
Prior to conduc‘.imj 28 this examirstion, the depurtpent 1

———

held exemimtion for promotion to the post of Senior

=y -

Clerk dguinst géneral quote and the sppligents appeared
at the exeminetion ¢nd after petsing the same they were

posted <s 3enior Clerk. The Redlway Board in ennsult.utian
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with Railway Service Commission directed General Manager
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I. q&%ﬁfﬁl 'Irlg-" 'F"'.L.‘l -.j';é’ I|_.._- ,1! =

'55‘

. ,gr-&dgate quote and allowed seniority inthe -j;;_;elfd;ga.- mf ,' :

Senior Clerk from the date of joinming duties., Ip the
sniprity list of clerks grudéfﬁﬂﬂﬁﬁﬁgg the agﬁgﬁﬁﬂﬂtﬁ5ﬁﬁfe
shown &éLove those who were selected subseguently in the
yesr 1085, The Senior Clerks who were selected subsegueml
filed O.~., No. 1405/88 =nd the O, wes cllowed, In terms
of the direction issued in the aforescid Qus, the vpplicans
of Lhet case were allowed proforme promotion wid seniority

with effect from 1,10.80. Accordingly the s Eﬂiﬁ-‘#ﬂ_-? list

wes revised, and the applicents were plaged 'bﬂ'lov.'ﬁ:iﬁ':'fhﬁ-
sepiority list, Theé represertotion filed by them against
chenge of their seniority did not yeild <py résult, Hence

this applicetion With the reliefs mentisped dtove.

3. The controrersy involved in this case hes Leen
finally settled by Hon'ble Supreme Court in the cause ot

Smt. anursdhe Kukeérjee & Cths, in (Civil sppeal No, 4265/
96%. Therefore Lihere is nothing left for this Tribunal
to decice in this cpplicstion, "'JE"—-lthﬁl’:ef@ﬁ.@.,ﬁﬂ;ﬁ]ms.-ﬁ' of

fhis 0., withe & directicn thet the sene will be abide

by the decision of the Hon'ble Supreme Caqrt in Spt.

anuradha Mukerjee cese., There will be no orcexr ¢s ta ._'
g i 3
cdstsS | E
i
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